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Riots in ·Dadrl (Uttar Pradesh) 

57l. SHRI SHYAMNANDAN 
MISHRA. 

SHRI P. M. MEHTA: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether the riots in Dadri in 
Uttar Pradeli:1 on September 21 have 
been caused by the negligence of dis-
trict authorities; 

(b) the sequence of events that end-
ed in rioting there; and 

(c) the losses suffered by the vil-
lagers as a result thereof? 

THE MINISTER OF STATE IN 
THE. MINISTRY OF HOME AFFIARS 
AND IN THE DEPARTMENT OF 
PERSONNEL (SHRI RAM NIWAS 
MIRDHA): (a) to (c). According to 
the information received from the 
Government of Uttar rade~  the 
police, on receiving a report that beef 
was ein~ wId, went to the place of 
occurrence and appreht;nded the ac-
cused. However, the circulation of 
some mischievious rumours that the 
case was being hushed up and, fur-
tJher, that some persons had been ille_ 
gally confined, led to incidents of viol-
ence. The district authorities took 
the necessary steps to bring the situa-
tion under control. Preliminary esti-
mate of damage caused amounts to 
about Rs. one lakh. There was no 
loss of any life. The State Govern-
ment sanctioned relief amounting to 
rupees one lakh. 

Report of Inquiry ColllJlliSlllOn on 
Communal BloW in Gajarat 

572. SHRI VEKARIA: 
SHRI D. P. JADEJA: 

Will the MintReI' of HOME ~ 
AF AIRS be pleased to refer to the 

reply given to Unstarred Question No. 
2450 on the 1st December. 1971 rellar-
ting the Report of Inquiry Commis-
sion on communal riots and state the 
action taken by Government on -the 
findings and recommendations of the 
Commission appointed to investigate 
into Gujarat communal disturbances:: 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PER. 
SONNEL (SHRI RAM NIW AS MIR-
DHA): A statement is laid on the 
Table of the House. [Placed in 
Library. See No. LT-3687/72.J 
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